Mail Bag

Dear Sir,

While undergoing training at the College of Agricultural Banking, Pune, | read the April-
June 2001 issue of ‘RBI Legal News and Views' and was impressed by its contents. ........

Y ours faithfully,

Arun Kapoor

Flat No. B-24,

Nabard Officer’s Colony,
Sector A, Shahpura,
Bhopal-462 039.

Dear Sir,

| am working as Chief Manager (Law) in Bank of India, Zonal Office, Chandigarh after
transfer from Head Office, Mumbai. | used to read RBI News & Views which is
educative and informative. It covers so many legal aspects on day to day banking and
also apprises us about the latest enactments and rulings of the Hon’ ble Supreme Court &
High Courts.

| intend to be regular reader of your above Journdl. ........
Y ours faithfully,

Bahadur Singh

Chief Manager (Law),
Bank of India, Zonal Office,
S.C.O. 181-82, Sector-17C,
Chandigarh-160 017.

Dear Deshpande,

While | was at NIBM, | came across the latest bulletin of yours, which | found very
useful for our Training Centre. .......

Y ours faithfully,

Mahendra Kumar

Sr. Manager, (Training)

Bank of Baroda,

(Head Office, Mandvi, Baroda,
Plot No. 238, Patel Complex,
Maharana Pratap Nagar,
Zone-1, Bhopal-462 011.



Dear Sir,

| had an opportunity to read your journal for Jan-March 2000 at NIBM, Pune during a
training programme attended by me. The publication is immensely useful to every banker
to keep him updated with the legal aspects which is prime need of the day. ........

Y ours faithfully,

Neergj Kulshreshtha

Sr. Manager,

Asset Management Dept.,
C-3, Sardar Patel Marg,
C-Scheme, Jaipur-302 001.

Dear Sir,

| am a Company Secretary, practising in Ahmedabad. | learnt that the Reserve Bank of
India publishes a news bulletin named ‘RBI Legal News & Views', which bears a host of
news vis-a-vis the legal world and that it even bears opinion of eminent personalities on
the legal aspects and provisions of various Acts. ........

Your faithfully,

Manoj R. Hurkat

Company Secretary,

A/6, Rangbindu Society,

B/h. Bombay Garage, Shahibaug,
Ahmedabad-380 004.

Dear Sir,

While working in the Law Dept. of our Bank, | had an opportunity to attend atraining
programme, “Programme for Law Officers’ at Bankers Training College, RBI, Mumbai,
(From 10-9-2001 to 19-9-2001)

Inthe BTC library, | saw the above periodical and found interesting and containing
thought provoking material, whether it be the Journal, Judgements, Legislation Section or
the Book Review. ........

Y ours faithfully,

Rajeev Babel

Associate Member of Indian
Institute of Bankers, Mumbai.

Dy. Manager,

The Bank of Rgjasthan Ltd.

32, Kheda Rd., Adeshwar Colony,
Savina, Udaipur-313 013. (Rg.)



Dear Sir,

| am working in Law Department of Syndicate Bank, stationed at Head Office, Manipal. |
had an occasion to read April-June 2001 issue of RBI Legal News & Views, which |
found to be atreasure house of information. ........

Y ours faithfully,

B.V. Baliga

‘ Shanta’, H. No. 3.85 (i),
Adarsh Nagar, Doopadakatte,
Brahmavar-576 213.

Dear Sir,

Recently | had an occasion to read the issue of April-June 2001, and | found the articles
most relevant to the latest developments in Banking. It is not only useful to the legal
department but also to officers of other department, to have upto date legal/practical
knowledge. ........

Y ours faithfully,

M.N. Bhat
Manasa, Bejai New Road End,
Mangalore-575 004.

Dear Sir,

| had the occasion to read a copy of ‘RBI Legal News & Views' edited by you with Shri
Anil Aggarwal working with us at Allahabad.

The Journal was very informative & useful and felt it would be helpful to me in many
Ways. ........

Y ours faithfully,

Rashmi Verma

Manager (Law), Allahabad Bank,
B-108, Niti Bagh,

New Delhi-110 049.

Dear Sir,
It islearnt that RBI Legal Division is publishing a quarterly bulletin viz., ‘RBI Legal
News & Views from Mumbai regularly.

It isrequested that a copy of the quarterly bulletin may please be sent to this office for
our reference and record.



Y ours faithfully,

V. Jagmohan Superintendent of Police,
Central Bureau of Investigation,

Bank Securities & Frauds Cell,
A-wing, 111 Floor, Rgjagji Bhavan,
Besant Nager, Chennai-90.

Dear Sir,

Presently, | am working as Deputy General Manager, Legal with the Small Industries
Development Bank of India, Northern Regional Office, New Delhi.

| had an opportunity to see your RBI Legal News & Views. The articles are really
informative and well compiled. ......

Y ours faithfully,

Shailendra Mahalwar

Deputy General Manager, Legal,

Small Industries Development Bank of India,
11th Foor, Videocon Tower,

E-1, Rani Jhansi Road,

Jhandewalan Extension,

New Delhi-10055.

Dear Sir,

Presently, | am working as Deputy General Manager, Legal with Small Industries
Development Bank of India, Northern Regional Office, New Delhi.

| had an opportunity to see your RBI Legal News & Views. The articles are really
informative and well compiled.

| would like to be aregular reader of your esteemed magazine. ...........

Y ours faithfully,

V.S. Benwal

Asst. General Manager, Legal,

Small Industries Development Bank of India,
11th Foor, Videocon Tower,

E-1, Rani Jhansi Road,

Jhandewalan Extension,

New Delhi-10055.

Respected Sir,



| am working in Dena Bank, Head Office, Legal Department, Cuffe Parade, Mumbai as
Senior Manager (Legal). | am the regular reader of the RBI Lega News & Views
Journal. | found that the said house journal is extremely informative with regard to the
important judgements, besides providing the occurrence of latest events of the RBI Legal
Dept. Central Office. .........

Y ours faithfully,

Shri E. Rajesekhar
Flat-504, Dena Bank Bldg-B,
Patel Estate, Jogeshwari (W),
Mumbai-400 102.



